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 परो०  निर्मला  काम/ री  शक्तावत]

 पिछने  दिनों  राजस्थान  के  गंगानगर,

 बाड़मेर,  जेल मर  जिलों  में  कई  पाकिस्तानी

 नागरिकों.  तथा  तस्करों  को  पूरा  गया  |

 अत:  मान्यवर, रक्षा  मंतलर  का  धन  में

 इन  गतिविधियों  को  तरफ  आरकर्पिय  करना

 चाहेंगी,  .  क्योंकि  हुमैर।  पाकिस्तान  इसी

 feed  से  ग्राम  बढ़ता  है।  प्रत:  दन  गतिविधियों

 की  और  sara  दिया  जाए  ।

 (ऐ)  Reportep  STATEMENT  oF  D£LHI
 Ponice  COMMISSIONER  AGAINST
 THE  FINDINGS  OF  4  COMMISSION
 RE,  BaGHraT  INCIDENT,

 थी!  मनोराम,  बागड़ी  :  (हिसार)
 उपाध्यक्ष  महोदय,  मेरी  पार्टी  डैमोक्रेटिक

 सोशलिस्ट  पार्टी  है  |

 MR,  DEPUTY  SPEAKER:  You  are
 very  embodiment  of  democracy  it-
 इ]!

 श्री  सनी राम  बिगड़ो  :  उपाध्यक्ष

 महोदय,  दिल्‍ली  पुलिस  कमी  ने  बागपत

 कांड के  जांच  प्रयोग  की  रपट  को  सार्वजनिक

 रूप  ये  मर्डर ना  ौर  तारी  जगत  का  अपमान

 जिवा है।  ग्रायोग नें स्पष्ट ने  स्पष्ट  कहां है  कि  तीन

 ब्य  पियों  को,  जी  पूर्ण  १५1  निर्दोष,  पुलिस ने
 अकारण  मारा  ।  वे  थ.  नहीं  थे  ।  मायो

 eqn  एक  सुबोन  महिला  थी  ।  उ  के  74
 रंग में  77  टांके  लगे  हैं  ।  उग  से  इाैतों

 का  कोई  रिश  तडी  था  ।  थी  विनोद  मुज़फ्फर
 नगर  में  पुलिस,  तॉस्टेबिन  थो,  इनके  या

 भाई  की  हत्या  बागपत  थाने  कों  पुलिन  ने

 की  भोर  इन  की  भाभी  को  ।तवेजनिव  सौर

 पर  ग्र मानित  किया  यदि  जिनों दे  त्यागो

 के  मस्तिष्क  पर  WT  लाई  की  हत्या  और

 आनी  की  सार्वजनिक  बेइज्जती  की  कोई

 प्रतिक्रिया!  हुई  हो  और  उस  ने  बदले  की

 artic  मे  कोई  कम  किध  हो,  तो  सम्पूर्ण
 त्यागी  समाज  को  agar  कि  त्यागी  मैं  हैਂ

 पूर्णतया  अ्रसंवंधानिक हैं.  पौर  एक  जाति

 विशष को  कलंकित करन।  हे  ।  गुद  मंत्री  को

 दिल्‍ली  पुलिश  कमिश्नर को  बुला  कर  उनकी

 भर्त्सना  करनी  चाहिए  और  उन  को  बर्खास्त
 कर  देन।  चाहिए  ।

 (iii)  NEED  To  ACCORD  PRIORITY  IN  AL-
 LOTMENT  OF  RAILWAY  WAGONS  FOR
 TRANSPORTATION  OF  FOODGRAINS  BY
 Kerana  STaTe  Civ  Suppires
 CORPORATION.

 SHRI  A.  K,  BALAN  (Ottapalam):
 Even  though  the  public  distribution
 system  in  Kerala  ig  well  organised,
 there  is  shortage  of  supply  of  ration
 articles  due  to  non-availability  of
 stock.  For  the  distribution  of  food-
 grains  at  the  present  rate,  the  require
 ment  of  rice  and  wheat  is  1.94  lakh
 tonnes  and  10,000  M.T.  respectively.
 Against  this,  the  allotment  sanction-
 ed  is  only  1.35  lakh  tonnes  of  rice
 and  4,000  M.T.  of  wheat  and  only

 80,000  tonnes  were  actually  being
 received,

 In  order  to  ensure  regular  availabi-
 lity  of  foodgrains  during  the  lean
 months  of  the  monsoon  season  it  is
 necessary  that  sufficient  buffer  stock
 is  built  up.  But  the  efforts  made  by
 the  State  Government  and  FCI  in  this
 regard  are  yet  to  give  results,  The
 FCI  is  finding  it  difficult  to  move  the
 135  lakh  tonnes  of  rice  allotted  to
 the  State  in  a  month  and  the  stock
 position  in  most  FCI  godown  is  very
 meagre.  Delayed  arrival  and  release
 of  stock  lead  ta  public  complaints  and
 also  give  private  dealers  opportunity
 to  exploit  the  situation  to  their  ad-
 vantage,

 Kerala  State  Civil  Supplies  Corpe-
 ration  has  a  major  role  in  maintain-
 ing  the  supply  of  focdgrains  and  other
 articles,  but  due  to  non-availability
 of  sufficient  wagons  the  Corporation  is
 facing  the  problem  of  transporting
 the  foodgraing  procured  from  the
 neighbouring  States.  At  present  the
 priority  in  allotment  of  wagons  is
 given  only  for  lifting  foodgrains  for
 PCI.  Tt  is  mecessary  that  this
 priority  is  extended  to  the  K.S.C.3.C.
 aleo  so  that  the  activities  of  the  Cor-


